
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

EASTERN ZONAL BENCH AT KOLKATA 

ORIGINAL APPLICATION  No. 103 OF 2024 

  IN THE MATTER OF:  

Danish Ansari                               …… Applicant  

-Versus- 

District Magistrate West Bengal & Ors.                             ….. Respondents 

                                                          INDEX                               NDoH: 08.08.2024 

S No. Particulars Page. No. 

1.  Compilation of Judgments  on behalf of Respondent 

No.4, Inland Waterways Authority of India  

 

2.  ANNEXURE R/1 – Copy of the Judgment dated 

14.09.2018 of the National Green Tribunal in Bijay 

Krishna Sarkar and Others v. IWAI and Ors. (OA No. 

03 of 2015)  - relevant para 7 and 8  

 

3.  ANNEXURE R/2 -  Copy of the Judgment dated 

08.02.2024 of the Hon’ble Supreme Court in Dr. 

Bharat Jhunjhunwala v. IWAI and Others (Civil 

Appeal No. 1994/2019) against the Order dated 

14.09.2018 of the NGT in Bijay Krishna Sarkar and 

Others v. IWAI and Ors. (OA No. 03 of 2015) 

 

4.  ANNEXURE R /3 -  Copy of the Judgment dated 

01.11.2018 of the Hon’ble National Green Tribunal in 

Bharat Jhunjhunwala & Ors. v. Inland Waterways 

Authority of India and Others (MA No. 1290 of 2018 

in OA No. 487 of 2015 ) 

 

5.  ANNEXURE R/4 -  Copy of the Order dated 

22.02.2019 of the Hon’ble Supreme Court in Bharat 

Jhunjhunwala & Ors. v. IWAI & Others. (Civil 

Appeal No. 1411 of 2019) 

 

6.  ANNEXURE R/5 – Copy of the Judgment dated 

04.05.2022 of the Hon’ble National Green Tribunal in 
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c) Bharat Jhunjhunwala v. IWAI and Ors (MA No. 

253 of 2019 in OA No. 487 of 2015)– relevant paras 

18-22 

7.  ANNEXURE R/6 - Copy of the Order dated 

10.02.2023 of the Hon’ble Supreme Court in Bharat 

Jhunjhunwala and Ors. v. Inland Waterways 

Authority of India and Ors. (Diary No. 41793 of 2022) 

against order dated 04.05.2022 of the NGT 

 

8.  ANNEXURE R/7 – Copy of the Judgment dated 

20.03.2023 of the National Green Tribunal in Dakshin 

Banga Matsyajibi Forum v. Inland Waterways 

Authority of India and Ors (OA No. 64/2020) 

 

9.  ANNEXURE R/8 – Copy of the Judgment dated 

28.10.2020 of the Hon’ble National Green Tribunal in 

Noble M Paikada v. Union of India and Others (OA 

No. 190 of 2020) – relevant para 8 

 

10.  ANNEXURE R/ 9 – Copy of the Judgment dated 

21.03.2024 of the Hon’ble Supreme Court in Noble M 

Paikada v. Union of India and Others (Civil Appeal 

Nos 1628-1629 of 2021) against Order dated 

28.10.2020 of the NGT – relevant para 30.  

 

 

Date: 07.06.2024 

Place: Kolkata 

FILED BY: 

 

Mansi Bachani 

Advocate for the Respondent No. 4,  

29, LGF, Presidential Estate,  

Nizamuddin East, New Delhi – 110013 

Email: mansi@eldfindia.com, +91- 8600531203 
SETTLED BY: 
 
Mr. Sanjay Upadhyay 
[Senior Advocate]  
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